
Between:

AND

1 . The Government of Andhra
Secretariat, Hyderabad.

[ 34181

Pradesh, Rep. by its Secretary (lndustries)

1. T..Veerender Reddy, S/o. T. Venkat Reddy, aged about 59 years, Occ:
Advocate, Agriculture, Ryo. Paireddyguda 

- 
Vill-age, Shadnagir M'andal,

[\/a ha bubna ga r D i strict.

2. P. Yella Reddy, S/o..Pulla Reddy, aged about 58 years, Occ: Agriculture, R:/o.
Ippalapally Village, Kesampet Mandal, Mahabubnigar District.

3 (.la4mamma, W/o. Ra.qulg, aged about 45 years, Occ: Agriculture, R/o. .13-

365, Christian Colony, N.H.7, Shadnagar Mandal, Mahabubnagar District.
4. C. .Giridhar_Be49y, S/o. Sreedtrar Reddy, aged about 54 years, Occ:

Agriculture, R/o. Kethireddypally, Balanagar Mandal, Mahabubnagrar District.
5. Dilip Reddy, S/o. Jagalnath Reddy, aged about 55 years, Occ: Agriculture,

Rl/o. Rangareddyguda, Balanagar Mandal, Mahabubndgar district.
6. M. Sh-ankar Reddy, S/o. Ram Reddy, aged about 52 years, Occ: Agriculture,

R/o. Kishan Nagar, Farooqnagar Mahda[ Mahabubnagiar District.
7. Narayan. Reddy, S/o. Sai Reddy, aged about 62 years, Occ: Agriculture, Rt/o.

Kishan Nagar, Farooqnagar Manda[, Mahabubnajar District.
B. K. Veeresham Gupta, Sio. Krishna lr/urthy, aged about 52 years, Occ:

B-usiness & _Agriculture, R:/o. Shadnagarl Farooqnagai lviandal,
Mahabubnagar District.

9. T. Prakash Goud, S/o. T. Govindaiah, aged about 48 years, Occ: Agriculture,
R:/o. Rangareddyguda, Balanaga r MandSl, IMahabubnagar District.

HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD
(Special Original Jurisdiction)

TUESDAY, THE TENTH DAY OF SEPTEMBER
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HON'BLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HON'BLE SRI JUSTICE J SREENIVAS RAO

WRIT PETITION NO: 2951 OF 2005

...PETITIONERS

Cause Title is amended as per Court Order dated 02.O3.200S

Z. !!u. Principal Secretary, Environment,. and Forests, Government of A.P.,
Hyderabad.

3. The Memb-er Secretary, Andhra Pradesh Pollution Control Board, Pariyavaran
Bhavan, A3.1E, Sanathnagar, Hyderabad.
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4.TheCommissioneroflndustries,ChiragAliLane'Abids'Hyderabad'

5. Andhra Pradesh lndustrial lnfrastructure corporation, Rep. by its l\/anaging

Director, Basheerbagh, HYderabad'

6. The District Collector, Mahabubnagar, Mahabubnagar District'

7. M/s Bilasraika Sponge lron lndia PVt' Ltd, Located at Gundla Pothapally.(V)'' ii;i;;;r;"M;no;i rVrir,Jriuunloar District, Rep' gy its Director Sri Balram

ngar*ij, Hauing its registered Ofrice at Pathergatti, Hyderabad

8. tvl/s. Biniusaria Sponge and Power Private Limited' Located at 
-Sy 

No 30^B'" 
i;aioi-n6ao, rarcioqn"agai, rrrrlr,ro,unigar District, Rep' by its Director Sri

b*?;ih"?,jrr;,- H:;;s'iis-negister6o office at c-1' lndustrial Area'

Chandulat Barradari, HYderabad

9.M/s.AnandMetallicsandPowerP\4.Ltd.,LocatedatKodicherlaVillage'" iioinrji rrrru"d;i ffihailbnagar, Rep. bv its^Director Sri Pramod Kumar

Ag;*rr 
'Hiri;g its regiiteidd bnic. at'5-9-208, Chiras Ali Lane' Abids'

Hyderabad.

10.M/s.SunderlspathLtd.,LocatedatSy.N-o.268A12T6,lppalapalliVillage''" ii;;r;;;iN,lantar, Var,ibu-nnagar Distri6t, Rep. bv ils Director Sri Mukundlal

Aqarwal, Havins 
't. 

'"iJdiiGrli- orcb dt 2t-q ' robacco Bazar'

S6cunderabad.

11.M/S.JayceeSpongeProfilesPVt.Ltd.,LocatedatAnthireddygudaVillagg,' ' iilih* fu"r"or-iiirrl"r,rrrnnrgrr District,'Rep' by its Director Sri Balbir Singh

$ilj;, ii;ri;s its Resisteredoffice at Ananil Nagar, Hvderabad'

12.\11s. Vinavaka Steels Limited, Located at Kothur Village and Mandal, Dargah
'''iilZol ri,r7't?tro'.rg!].Tjidi:'"t, nlp. ov its Direc!-or sriVinod Kedia' Havins its

;;ii;b;;; 
"ffi;e 

att-+-a5, r.S.K. bhahbers M G' Road, secunderabad'

13.M/s. Reulire tvletals of lndia Ltd., Located at APoaiioallv Vi"E?5*"?flil&r?31- 
ManOat, Mahabubnagar District, rep' by its.Direc
ii;;i;;' lis-neqister6d" Sn'i.''"i-iiooin t11to' 612, 6r\ Floor' Taramandal

Compiex, Khairthabad, HYderabad.

14.M/s. Kedia Alloys Ltd., Located at l[ogilligidda Village, Shadnagql M.andal'
'- ii/i;Hilb;rgJi'Di.lii"i,;p. bt its Diieclor sri Jitender Kedia Havins its

#;ff;;; dffic"'ii tsi:z'i5a, lriiralam Tank, Bahadurpura, Hvderabad - 64'

't5.M1s. Siri Shiv Shakti Steels & Alloys, Locat
Mandal, Mahabubnagar District, Bqp-. -uyttaving its registered Office at 22-6-206, Paft

at Veerlapally Village, Kothur
Director Sri Krishna Kumar,

rgatti, Hyderabad.

16. M/s, Tirupathi Udyog Ltd., Located at I D A' Kothur, Mahabubnagql .rep,^by.ll:'" 6i;"ior-5;i Fi*5r,icorq,-uavtng its registered office at 8-2-629111N3,2'-
Fro6i,Vi.hrr ehavin, no;i No.12I Banjaia Hills, Hvderabad - 34'

17. M/s. G.K. Sponge lron Pvt. Ltd., Located at Kethiredd-ypally Village' Balanagar'' 
vr"noii, nrlhab"ubnagar otstrict, rep. by its Director sri Ram Prasad Agarwal,

iiJri"g'it;';siit"reJbtri"e itzt-z'-ae't-, Urdu Galli, Pathergatti, Hvderabad'

18. M/s. Sheetal Shipping and Metal Processors Ltd., Located at Sy.No.260''" Fiisi noao, sr,rohrgdr, Mahabubnaga.r District, rep. by its Director sri Radha

ffi;"r;;-A&*ar, niuiris'iG i.siiJ6o onice it d-s-ioaro' 1't Floor, lrlehar
Complex, Ranigunj, Secunderabad.

ed
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'19.tv/s Biryu Metars andAiloys rndustries pvt. Ltd., Located at sy.No.1 14rA, 18,Kothur Road, Kothur, Mahab_u_b_nagar District,'iep by its Direcioi'sii nlriira,Kedia, Having its registered officeti l-o:i-2i6,$^r,;6ripuir, nyo6ilb;d.''"'
20 Yl":*IiT:!I ?qolge tron lndusrry, .Locared at Sy.Nos.210, 211 & 212,

ErKarra_vrilage, r-arooqnagar Mandal, Mahabubnaqai Road, Reo. bv AshokAnir & chandraprakash,. Ha_ving its ofrice at Erkatta"viilag;, sv.tt"IzT6,2ii a
2 1 2, F aroo qnagja r Ma nd a t, Ma6a-br#ag; ; b;iiili.

21 .Mls. shivadatrai Ferro Ailoys pvt. Ltd., Located at sy.No.156, papireddyguda,
[91nq1n_et .n/andat, Mahdbubnagar District, Having its registei.d O#i;e-it21-2-10, Pathargatti, Hyderabad --SOO OOZ.

ZZ.!!s 1,P,9 Y. Alloys Pvt. Ltd., Located at Sy.No.641 , Mudhireddypaili Grampancnayal, Hajapur post, Balanagar Mandal, Mahabubnagar Distiict, rep. by
its Managing Director.

23.Mis. Devashree lspat (P) Ltd., Regd. Office at 6-3_Sg6lZZ/3tA_1, Mveen
Nagar, Khairatabad, Hyderabad rep. by its Director Neeraj Kumar Goenka.

Respondent No.23 is impleaded as per Court Order dated 06.04.2006

24.The Revenue Divisionar officer, Mahabubnagar, Mahabubnagar District.

Respondent No.24 impleaded as per Court Order dated 24.05.2006 in
W.P.M.P.No. 1 2701 of 2006.

25.Y...Gnanesfwqr, S/9._!aIg!u, {ge.d about 28 years, Occ: Agriculture,
H..No..13-365, Opp. MPDO Office, Christian Cotony, i.tH Road _ 7 StiadilS;;:
Mahabubnagar District.

26.K. Laxamma, Wo. Ram-u.lu, Ag-ed about 50 years, Occ: Agriculture, H.No.13_
999, .Opp tVtDO Office, Christian Coiony, NH n6ao_7 Si.,aOnigai,
Mahabubnagar District.

27.K...Shankar_ Goud, NqlayaLar Aged about 45 years, Rl/o. Kandivanam,
H,No.13-365, Opp. MpDO Officel ti/ogitiguda, Shadndgai, tuatrabu'b;;l;i
District.

(Respondent No. 25 to 27 are impbaded as per Court Order dated: 07_07_
2008, vide l.A. No. 1 of 2007 (Wp.Mp. No.3632 ot Z0O7) in W.p. No. 2951 ot
2005)

...RESPONDENTS

Petition under Article 226 of the constitution of lndia praying that in the
circumstances stated in the affidavit filed therewith, the High court may be
pleased to issue an appropriate writ, order or direction, one in the nature of writ
of Mandamus

a) declare the action of the respondents 1 to 4 herein in permitting

establishment of industrial units nlanufacturing sponge iron amidst
agricultural fields, orchards and human habitations, as arbitrary, illegal and
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ViolativeoftheFundamentalRightsguaranteedtothecitizensunder
Articles 14 and 21 of the Constitution of lndia;

b) declare the inaction of the respondents '1 to 4' more particularly

respondent No.4 in not taking remedial measures for preventing and

abatementofairandwaterpollution,aScontrarytotheprovisionSofthe
Environment (Protection) Act, 1986, the Air (Prevention and Control of

Pollution)Act,1981theWater(PreventionandControlofPollution)Act'

1974, as well as the A.P. Panchayat Rai Act, 1994 and application of their

statutory duty and abdication of its statutory duties;

C)tofurtherdeclareiheactionofrespondentslto4inallowingtheunitsto
come up amidst agricultural fields and human habitations, wilhout insisting

whilegrantingtherequiredStatutorypermissions,toestablishsuchunits

only in the industrial development areas of the 5th respondent, as arbitrary,

illegal and abdrcation of their constitutional duties

d)todirecttherespondentslto4nottopermitanynewindustrialUnitsto
come up in agricultural fields and amidst human habitations and direct

respondents 1 to 6 to shift the existing industrial units to other industrial

development areas in the District

e) further direct respondents 1 to 4 to insist upon establishment of industrial

units only in industrial development areas developed by the Sth respondent

and;

f)declarethatrespondentslto22areliabletopaycompensationtothe
agriculturists in lppalapally, Papireddyguda, Seriguda, Madhirapur'

Farooqnagar, Kodicharla, Teegapur, Gundlapatlapally, Rangareddyguda'

AppajipallyThandaVillages,forlosscausedtotheiragriculturallandsand

produce due to the pollution caused by them and direct them to pay

co m pen satio n.

l.A. NO: 1 OF 200 5(WPMP NO:3979 oF 2005)

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition' the High Court may be pleased to

direct the 1.t, 2nd and 6th respondents to assess the damage caused to the lands

and crops in lppalapally, Papireddyguda, Seriguda, h/adhirapur' Farooqnagar'

I
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Kodicharla, Teegapur, Gundlapatlapally, Rangareddyguda, Appajipally Thanda
Villages, pending disposal of the above Writ Petition.

l.A. NO: 2 OF 2005(WPMP. NO: 3980 OF 200s)

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High Court may be pleased to

direct respondents 1 to 4, not to permit any new industrial units to come up

amidst agricultural fields, pending disposal of the above Writ Petition.

l.A. NO: 3 OF 2005(WPMP. NO: 3981 OF 2005 )

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High Court may be pleased to

direct respon{ent No.3, not to give consent for establishment (C.F.E.) for any

industrial units amidst agricultural fields, excefi in industrial development areas

earmarked and developed for establishment of industries, pending disposal of

the above Writ Petition.

l.A. NO: 4 OF 2005{WPMP. NO: 3982 OF 2005

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High Court may be pleased to

restrain respondents 17, 20, 21 and 22 from proceeding with the erection of the

industries, pending disposal of the above Writ Pefition.

l.A. NO: 10 OF 2005(WPMP. NO: 18650 OF 2005)

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit fihd in support of the petition, the High Court may be pleased to

direct the Respondent No.6 to submit a detailed report with rega rd to the

functioning of each of the factories and also with regard to the nature of land

over which the factories are located.

l.A. NO: 11 OF 200 PMP. NO: 18651 OF 2005

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High Court may be pleased to

)
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directthe6threspondenttocollectthesoilandwaterSamplesfromthevicinityof

respondents 7 lo 22and send the same for testing and furnish the sard reports

before this Hon'ble Court for assisting this Hon'ble Court for completely and

effectually adjudicating the Writ Petition in the interest of iustice'

t.A. NO: 23 OF 2006(WPMP' NO: 34723 OF 20061

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High court may be pleased to

direct the 6th respondent to assess the damages caused to the agricultural crops

and fruits for Kharif season 2006 on account of illegal operation of the

respondent industries in the Mahabubnagar District and also the damage caused

to the horticurturar gardens in Mahabubnagar District in conformity with the

earlier directions of this Hon'ble Court dt 06-04-2006'

l.A. 2005 (wP MP. NO:28193 0F2005)
NO:1 40F

Between:

,Xl;,":':H?S'il'..l1'Sfl 
"i,I3,ir*:x'"gi:elfu':,.t,$iiir##ffl"i,.liji,;:{;siirin: i" rtoor' visnat Bhavan' Road N'

- 34.

2. M/s. Anand Metarrrcs and Power'Plu3l9'i^-Jit.i;,il 3l?ouf,l'5fi0'?tl'"|.ll3l' 'ril,-r,,b,unus"'. pi*"tf[".J':i"s]i: ,,?J,.H"i','fi:;:' ci"ni,6-r-ijarradari,
Having its registert
iiio",.-ru'a' ...'ETIrI'NERS/RESP.NDENTS 

No'16 & 9

AND

lr.Veerende,--1"tfl I;t,&"trH*aU:lY"1P',"r%,"3H:.1:#?"'ft 
,"oo"i'

Advocate, Agrlcult'rrlli'niouuna gd r D i strict'

2. P'Yettar"ggv,:'i3lj'flX"1i$l;33it.iir%',j"t""I331'03'?i"ion*''"::: 
*"

. lf :,T#lL - ;J?iu*' ru:s"lg:'"** 
" 
n 3?:;,4'.1,";111[?;, fl.;''.

365, Christian Uolony' lY'rr' r ' 'Jr rqv' '"v- '..- 
-^r ^r-'^' 't 41 \/crrs Occ:

':nk*nii{n"'^f*',:lU;l,,lS3t":;:9'^""33:fl ^ff'.""t'if 'gvaerl5krict

5 D p 
s""S%:l?,lag:B:il1,?:ltn"1%::f'xiT 

33"" ';33f i:l::''-
'H,f [?iH[:S:[{*"*:",n",g:loat"'g'1??tf"'"#'"5:'occ:Agricurture'
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B

Naravan Reddy, S/o. Sai Reddy. aged about 62 years' Occ

ii[ffi N;;;t iiarooqnagar Mai]dai, tvlahabubnagar District.

l\,1urthy, aged
Shadnagar,

about 52
Farooqnag

Agriculture, Rl/o.

years, Occ:
ar Mandal,K. Veeresham Gupta, S/o.

Business & Agriculture,
Mahabubnagar District.

Krishna
Fl/o.

I T. Prakash Goud, S/o. T. Govindaiah, aged.about fB years'. Occ: Agriculture'

Fv; ffi;ffi j;d rd;: e jra nasar Manda'l, Mahabubnasar District'

...RESPONDENTS/PETITIONERS

10.The Government of Andhra Pradesh, Rep' by its Secretary (lndustries)
-' 

Seireiariat Buildings, Hyderabad'

Cause Title is amended as per Court Order dated 02'03'2005

-l 1.The Principal Secretary, Environment and Forests' Government of Andhra

Pradesh, HYderabad.

l2.TheMemberSecretary,AndhraPradeshPollutionControlBoard'Pariyavaran
' - siirtil'". ni. I E. Sanatihnagar, Hvderabad'

1 3. The Commissioner of lndustries, Chirag Ali Lane' Abids' Hyderabad'

l4.AndhraPradeshlndustriallnfrastructureCorporation'Rep'byitsManaging
oir"Ctor, Basheerbagh, HYderabad'

l5.TheDistrictCollector,Mahabubriagar,MahabubnagarDistrict.

'16. M/s. Bilasraika Sponge lron lndia'- 
FoinaoiLtv (V), Balanagar Mandal,
Directbr Sri Balram Agamal, Havlng
Hyderabad-

Private Limited, Located at Gundla'tviahJbubnaqar 'District, Rep. by its
its registeied Office at Pathergattr,

17. M/s. Binjusaria Sponge and Power Private-Limitecl Located at Sy'No 300'

Paroi Road, rrrooqnugu?,"ivl;rtit'u;;se;-piitrict Reo' bv its Director sri

Bha-rath Kumar, Havirl;'iil"n"giidiSJ ottii"'at c-1,'lndustrial Area,

Cf,inOutat Barradari, HYderabad'

1 8. M/s. sunder lspath Limited, Located at Sv No'268tu2[3;,Pr'i?li}.Xi1'ffii
'" ii!;r;;;i-rvrifioJt, Mahabubnasar, Rep..bv it:

Ag a n,,ua l, H avi n g its r" g'"iLl""itifi E6''at z- t'-lt' iobacco Baza r' Sec' bad'

19. i//s. Javcee Sponge Profiles Private Limited' Located at Anthireddyguda

Viflaoe. Kothur Mandat, vrii,"r;roiiigir oiiiriii,'neo. bv its Director sri Balbir

6il['h"5;i;il, ir;ffis TG R;U[i;;;"6rriJe it Anand' Nasar' Hvderabad'

20.M/s. Vinayaka Steels Limited, Located.at Kothur Villaoe and Mandal' Dargah

Road. Mahabuonrga, iisi'ri;: R;p 
-b, 

iis Direclor.sriVinod Kedia' Having its

ET.iblH ffi;;';iHi--85''i.'6'K' 6hami';'= M G Road' secunderabad'

21.Mts. Reutire. Metals of lndia Limited' Located 1! opl#'E?il'bYi'3?,i*r1f,iil333f
'' ivi;.d;1.-M;habubnagar District, Rep' bv its Direc

Havino its Reqistered SiiiU'"i'ft;i.l'r'rJ' or2' 6* Floor' Taramandal

CornpT"r, Khaiihabad, HYderabad'

22.Mls.KediaAlloysLimited,LocatedatMggilligiddaVillaoe.ShadnagarMandal,
Mahabubnasar Otstricti"iJp"."lV"itl'O'ildiio"r Sri .liteider Kedia Having its

Resistered office at N:;i56'\iir:Jl[rn iit'r' eihadurpura' Hyderabad - 64'
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23.M/s. Siri Shiv Shakti Steels & Alloys, Located at Veerlapally Village',Kothur

lvlandal. Mahabubnagai O,.t'i"t, ("p !Y its Di,rector Sri Krishna Kumar'

iI5');;' it."ft tffi o*6ri"J ii z2-o-zoo, eattnersatti' Hvderabad'

24.Mls. G.K. Sponge lron Private Limited' Localed at Kethireddypally-Village'-- ii;i;";;i triino'ar rr4uilrnlii'g'i 
-oidt|lct' 

.Eep' bv its Director Sri Ram

Fiju;"is;ffi iil ni';i"d",t.''Idg i.t"i"ii 
-office at' 21 -2-631 . Urdu Galli,

Pathergatti. HYderabad-

25.M/s. Sheetal Shipping and Metal Processorq Limited' Located at-Sy No'26^0'

parqi Road, snaonagJi,"M;"hib;fi;g;; Disrrict R.n bv its Director sri

Radha Krishan ngr*ri,'Fi;;i;6"itJ'i"diltei"o oriice at 5-5-103/6, 1" Floor,

Mehar Complex, Ranigunj, Secunderabad'

26. M/s. Biniu Metals and Alloys lndustries Private Limited' Located at
'" s;:N"l'ihln, t-r, xotnui ioiol-xoihur' Mahabubnasar District' Rqq -by^ils

Ei#i";' sli' ir"i.ift "k;;I;,' nlving' its resistere-d office at 1e-2-226,

BahadurPura, HYderabad.

27.Mts. Harmony Sponge lron lndustry' -Located at Sy Nos 210' 21
'' Eurtt, Viiiig6, 

-iarodqnJgar 
Mandai, Mahabubnaoar Road' Rep'

illi& ch;;d;prakash.'ilZ"u.d itJ oni"e ititrattaVitlase' sv No' 2

212, F arooqnaiia r Mandal, [t/ahabubnagar Dlstnct'

1

by
10

28. M/s. Shivadatrai Ferro Alloys Private - Limited' Located at
'" i;ri;i*-o'dvriro r,- Kesha mpet Mandal, Mahabubnagar 

^ 
District'

l.ffi.tliJd'oniie atit-i:-t'0, Pathargatti, Hvderabad - 500 002'

Sy.No.156,
Having its

29.M/s.A.P.S.M.AlloysPrivateLimited,Located.atSv.No.64l.Mudhireddypalli
Grampanchayat, nalapuii;o;i' B;i;;'g'i ttrtanoai' Mahabubnagar District'

Rep. bY its lrilanaging Director.

(Respondents 10, 1 1 & 13 to 29 not necessary to this petition)

...RESPONDENTS

1. p.Srinivasa Reddy, S/o P.Yella Reddy, Aged 30 years, lppalapally Village,

Keshampet Mandal, Mahabubnagar District'

2. C.Swarupa, W/o Balaraju, nged Sa years, lppalapally Village' Keshampet

Mandal, Mahabubnagar District
s. Aoour 6amad, S/o Khader, aged 48 years, tppalapaily Village, Keshampet

Mandal, Ivlahabubnagar District
4.Y.Gnaneshwar,S/oRamulu,FarooqnagbrVillage&Division,Mahabubanagar

District.

& 212,
Ashok
,211 &

PetitionunderSectionl5lCPCprayingthatintheCircumstancesstated

intheaffidavitfiledinsupportofthepetition,theHighcourtmaybepleasedto
clarifytheorderdt.l5-09-2005passedinW.P.M.P.No.3981/2005inW.P.No.
295112005.

l.A. NO: 17 0F 2005(WPMP. NO: 30500 OF 2005)

Between:

rt
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5. shankariah, s/o Narayana Goud, Aged 4s years, Kandivanam, Farooqnagar
Village & Mandal, Mahabubanagar District.

6. M. Pandu, S/o Narsimhulu, Aged 48 years, Farooqnagar Village & Mandal,
Mahabubnagar District.

7. M.Muthyal Goud, S/o Kistaiah, Aged 40 years, lppalapally Village, Keshampet
Mandal, Mahabubnagar District.

B. K.Venkataiah, S/o Kallaiah , Aged 42 years, Ranga Reddyguda, Balanagar
Mandal, Mahabubnagar Dist.

9. Kurva Sayamma, W/o pentaiah, Aged 30 years, Kandivanam Village
Farooqnagar Village & IVlandal, Mahabubnagar District

10. G.Yadagiri, S/o. Balaram, Aged 40 years, Gram Sarpanch, lppalapalli,
Kesampet Mandal, Mahabubnagar District.

1. T.. Veerender Reddy, Sio. T. Venkat Reddy, aged about 59 vears. Occ:Advocate, Agriculture, R/o. papireddyguda Vill-age, Shadnaglr Mandal,
Mahabubnagar District.

Z. L_\9lta Red.dy, S/o..Puila Red.dy, qged about 58 years, Occ: Agricutture, R:/o.
rppatapaily Vrlage, Kesampet IMandal, Mahabubnagar District.

3. K. Laxmamma, W/o. Rg.qrylu,^aged about 45 years, Occ: Agriculture, Rt/o. 13_
365, Christian Cotony, N.H.7, Shadnagar Man-dat, frrtahaOuOiagiibtdtiiii -

4. C. Giridhar_8"99y, S/o. Sreedtrar Reddy, aged about 54 years, Occ:
Agriculture, R/o. Kethireddypally, Baranagar i'rdandal, Mahabubnag'arbiitriit. -

5. Qttip Reddy, S/o. Jagannath Reddy, aged about 55 vears. Occ: Aoriculture
R/o. Rangareddyguda, Balanagar wIand-at, Mahabubndgar tjistrict.

6. M. Sh_ankar Reddy, S/o. Ram Reddy, aged about 52 years, Occ: Aqriculture
R/o. Kishan Nagar, Farooqnagar Mahda[ MahabubnajarDi;trica

7. Narayan, Reddy-.., S/o. Sai Reddy, aged about 62 years, Occ: Agriculture, R:/o.
Krsnan Nagar, I-arooqnagar Mandal, Mahabubnagar District.

B. K. Veereshqm Qupta, S/o. Krishna Murthy, aged about 52 years, Occ:
F.ustness tt _Agriculture, R:/o. shadnagar, Farooqnagai Mandal,
Mahabubnagar District.

9. T. Prakash Goud, S/o. T. Govindiah, aged about 48 vears. occ: Aoriculture.
Rl/o. Rangareddyguda, Balanagar Mand;1, Mahabubndgar Eiistrict.

...PETITIONERS/PROPOSED PETITIONERS

AND

... PETITIONERS/RESPONDENTS

10.The Government of Andhra Pradesh, Rep. by its chief secretary, secretariat
Building, Hyderabad.

1 1 . The Principal Secretary, Environment and Forests, Govemment of A,p.,
Hyderabad.

12.The Member secretary, Andhra Pradesh pollution control Board, pariyavaran
thavan, 43.1 E, Sanathnagar, Hyderabad.

13.The Commissionerof lndustries, Chirag Ati Lane, Abids, Hyderabad.

a
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l4. Andhra Pradesh lndustrial lnfrastructure Corporation' Rep by its Managing

'- 6ii"Ji"r, eiineernash' Hvderabad'

l5.TheDistrictCollector,Mahabubnagar,tvlahabubnagarDistrict.

"gli;"',{3ffi ;i"il;[i},:lJs',il"?itt".'ff ffi ifl :iB?fl 
s'5:sr'#'"'(y}

Agarwal, Having lts reglslereu \Jrrr\'t, o( I uLr rv'| Ye.''' ' .'

17.M/s. Binjusaria sponse and Power i.4 Lld;r lo"$if.?j,.3li)r"1?tdt:ilfl'l' 
[i"flh i{:iffi qil' 

xsJ': 
g*1"'*' 

"'J"li' 
tTi'' #i''Ji'i !1 

" i|.!2' - i nu nt i r' t

'Banadari, HYderabad'

"xlh#}}H,*x6:,tsd;a'"#:1tlf";ffi '[?q"igji"J#ffit
HYderabad.

'n[::f ;:f il"lT,1ln!ii5,10".?1]31.S![iri8"?:1fl-3'3;J31%i'3?i['Y*ffF
Aoa,*ar, Havtng 'tt'"?EJitiJEo"';iil; ^ 

-24-qt' Tobacco Bazar'

S6cunderabad

'o{l!n;f '{a%"."ei:ffi?['dt,a'-Bstfi 
"*s-?:fif#!i:'#Hii'.I3fl 

'%";

Saluia, Having its Regi

21.M/s. Vinayaka Steels Limited' Located at Kothur Villaqe and Mandal' Dargah

''iilia,N,tihaouonag-at-out:it[:ts*i;i:lttgg:B;'.[fr3:?;1ft']"n'"
registered office at 5-4

"U',';":i1l)il,"^Y,",'31',S:,Hil5nl"'-":,1'..-ffiifl '*Jbilii;+#:*"lid
i6.pL*, knrirtlhabad, HYderabad'

"ui'.,t:fl 'f,{*:'3i{f"+,!iil'J1'#,i#:;ili':f,i,"il4is"?#clft !
Registered office at t 

't 
Veerlapally Village' Kothur

24.Mts. Siri Shiv Shakti Steels & Alloys' Located t

Mandal, Mahanuona#i liti?iii' 
-{"-'o' 

Iv..it?-Pitt"tor Sri Krishna numar'

H avin g its res istered ffrii"z' ii' ii]a iob' e6ttnergatti' Hvd era bad'

25.M/s. rirupathi udvog Ltd ' Located el I D-1' 119$bllS:*,'3118rrgi,1:R7l'j:' " 
i5i ["io,.- 5,.i {awi m" c o rg 

a RX]1}: 53 "i3P,'Lill?l'it; 
;; J- 3 4

Floor, Vishal Bhavan'

26.M/s. G.K. sponse lron Pvt' Ltd'' Located at[*T::oJ,?fl'J.u'J?3.?otXt6l1?3,:
'" ivi'..a,r, Hl,h,ono^qff;,3J*ii.3la.?11jil?'6:iiilpiiri"ig;tii,I{Gi,"t"o

Having its registered

"Ul?s,'{fi !1'3[i','#3uili,Jfl :fX'::",Ti"''$'ST:ii?!ifllf tt"J":l
hE'o"rir' Xrl.i, n' Agi da t' H avi n g its reg i slered

il;i,;; cilPi"x, Hanisuni' Secunderabad'

28.M/s.BiniuMetalsandAlloyslndustrieiPvt'Ltd'LocatedatSyNo'114/A'1E'
KothurRoad,Kothur,fiffi,,ffi;;6;;bit-l'.tcl'te'oovitsDireciorSriRavindra
Ked ia, H avi n g it. r"g i tli#"i "dfri"i"ii fi :i-2zls' B ah dd u rpu ra' Hvd era bad'
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29.M/s.. Harmony Sponge lron lndustry, Located at Sy.No
Elkatta Village, Farooqnagar Mandii, lVahabubnagai Ro
Anrl & Chandraprakash, Having its Office at Elkatta Village
21 2, F arooqnagar Mandal, [\/aha bubnagar District.

s.210, 211 & 212,
ad, Rep. by Ashok
, Sy.No. 210,2'l'l &

30.M/s. shivadatrai Ferro Alloys pvt. Ltd., Located at sv.No.156. paoireddvouda
[g.IqfpSt .tttrndal, IVaha-bubnagar District, Having its registeied OfiiE-ii
21-2-1O, Pathargatti, Hyderabad - 500 002.

31.M/s. I P S lU Alloys_Pvt. Ltd., Located at Sy.No.641, Madhureddypaili Gram
Panchayal, Rajapur Post, Balanagar [t/andai, IVlahabubnagar Oistii'ct, rep. Oy
ils [V'lanaging Director.

...RESPONDENTS/RESPONDENTS

Petition under section 151 cPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High Court may be pleased to
appoint a commissioner to submit a report on the prevailing situation.

l.A. NO: 18 OF 2006(WPMP. NO: 12665 OF 2006 )

Between:

Mls. Sheetal Shipping and lVletal Processors Limited, Located at Survey No.260,
Pargi Road, Shadnagar, Mahabubnagar District, rep. by its Director Sri Radfra
Krishan Aganrral, Having its registered Office at 5-5-i03/6, i"rFloor, Mehar Complex,
Ranigunj, Secunderabad.

AND 
...PET|TIONER/RESpONDENT No.18

1. T. Veerender Reddy, S/o. T. Venkat Reddy, aged 59 years, Occ: Advocate,
Agriculture, R/o. Paireddyguda Village, Shadn-agar Mbndal, Mahabubnagar
District.

2. P. Yella.Rp99V,S/S.Pulla Reddy, aged 58 years, Occ: Agriculture, Rl/o.
lppalapally Village, Kesampet Mandal, Mahabubhagar District.

3. K. Laxmamma, W/o. Ramulu, aged 45 years, Occ: Agriculture, R/o. .13-365,

Christian Colony, N.H.7, Shadnagar Mandal, Mahabubnagar District.
4. C. Gjridhar Reddy, S/o- Sreedhar Reddy, aged 54 years, Occ: Agriculture,

Rl/o. Rangareddyguda, Balanagar Mandal, tMahabubnagar District. -
5. Dilip Reddy, S/o. Jagannath Reddy, aged 55 years, Occ: Agriculture, Rl/o.

Rangareddyguda, Balanagar Mandal, Mahabubn'agar bistrict.
6. M. Sh.ankarReddy, S/o. Ram Reddy, aged about 52years, Occ: Agriculture,

Rl/o. Kishan Nagai, Farooqnagar Mahdai, Mahabubnajar Di;trict.
7. Narayan Reddy, S/o. Sai Reddy, aged 62 years, Occ: Agriculture, R/o. Kishan

Nagar, Farooqnagar Mandal, Mahabubnagar District.
8. K. Veeresham G_upta, S/o. Krishna Murthy, aged 52 years, Occ: Business &

Agriculture, Rl/o. Shadnagar, Farooqnagar'Mandal, lVlahabubnagar District.
9. T. Prakash Goud, S/o. T. Govindaiah, aged 48 years, Occ: Agriculture, Rl/o.

Rangareddyguda, Balanagar Mandal, Malububnigar District. -

...RESPONDENTS/PETITIONERS
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l0.TheGovernmentofAndhraPradesh,Rep.byitschiefsecretary'secretariat
Buildings, HYderabad.

1 1 . The PrinciPal Secretary,
Hyderabad.

Environment and Forests, Government of A P''

l2.TheMemberSecretary,AndhraPradeshPollutionControlBoard,Pariyavaran'- Bti;";;, Ag.tE, sanat-rrnagar, Hyderabad'

.l3.TheCommissioneroflndustries,ChiragAliLane,Abids,Hyderabad.

1 4. Andhra Pradesh lndustrial lnfrastructure Corporation' Rep by its Managing
' 
Director, Basheerbagh, Hyderabad'

l5.TheDistrictCollector'Mahabubnagar'MahabubnagarDistrict.
,16.M/s. Bilasraika Sponge lron lndia P\^. Ltd.' Lo_cated at Gundla Pothapally.(V)'
'" E;i;;i;",: il;r;;i ft;h;b;i;*sar ijiit,ict' Rep. qv its Director Sri Barram

16ll*11, Hrrrg itd registered ofrice at Pathergatti Hyderabad'

17. M/s. Binjusaria Sponge and Power Private-Limited Located at Sy No'300'
paroi Road, rrrooqnagai,'"trrtuni'OuUnJgi|. District, Rep. by its Directo.r Sri

bfiIrltn'"kirr1," H;;;s'iis-Registerdd office at c-1' lndustrial Area'

Chandulal Barradari, HYderabad

18.M/s.AnandMetallicsandPowerPrivate-Limited,Locatedat^Kodicherla'" Vlil";";:"K;Inui-ri,lanoa['il"r,ro,onugii, Rep ^!v its Director sri Pramod

Xui'r?'nbX*Zi ui,ii.liiii'',1?i;6;;;"rri;'" 'i5-s-20a' 
chiras Ati Lane' Abids'

Hyderabad.

'19.M/s.SunderlspathLtd,LocatedatSyNo26SA12T6'lppalalalliVillage''" ii;;r;iliMrnciJ, r,/ar,l'uu-u-nagii oiitrict, Rep. bv its Direbior sri Mukundlal

;\;;*di, 
- nlring its'-iJgistdrea- onic" dt 2-1-41 ' Tobacco Bazar'

Secunderabad.

20. M/s. Javcee Sponge Profiles Private Limited, Located at Anthire-ddlguda
'" Viii;";. k;[ri[,rji,"oir. r'riniuuonagir District, Rep. by its Director Sri Balbir

iffi"h i;[il, i];;i;s ,G nesisiereo 6ffice at Anand Nasar' Hvderabad'

2'l .Mts. Vinayaka Steels Limited, Located al Kothur Village and Mandal, Dargah'' iib:jo, rvrli,lilrunrgjr6i'dil4, nii,. ov its Direclor SriVinod Kedia, Having its

;;;Ttibffi'"lii;" u]t-+-a5, i.i;.k. b-nihners M G' Road' secunderabad'

22.Mts. Reulire Metals of lndia Ltd., Located e! orPfl'ts?l',oxl"BY:nr?fl 
,€0931-- 

H*lai,l'ffiJ'a?Yg 3i'[:":#",t" 
ox 

''r: 
Br?;,:t,;;mino,r bomprex,

Khairthabad, HYderabad.

23. M/s. Kedia Alloys Limited, Located at Mogilligidda Village' Shadnagar Mandal'-" il;;;5i,H;srt' bGtri.i- i";- uv 
-iti oiidctoi-sri Jitender Kedia Havins its

R;s;ffi d-drti "" 
it' t slz-i\a, 

-tri 
i rJtam Ta n k, Ba h ad u rpu ra' H vd era bad'

24.Mts. siri Shiv shakti Steels & Alloys, Located at Veerlapallyvillage,.Kothur- ryirnaii. Mahabubnaqai-olsirict, frep. uy its Director sri Krishna Kumar,

ii;;i;; hd';s tie't J 6nice at 22-6 -2ci6, Patthersatti, Hvd erabad'

25.M/s. Tirupathi Udyog Limited, Located al l'D'{' Kothur, Ivlahablb!ry{i.RgP'-- i;;lir Di["ior Srip6wan Coig, Hiving its registered Otfice at 8-2-629111A13'

Ito'i'iooi, Viinut Bhavan, Road No.t2'tsanjara Hills, Hyderabad - 34'
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30.M/s. A.P.S.M. Alloys Private Limited, Located at sy.No.641, Mudhireddypaili
Grampanchayat, Rajpur Post, Balanagar Mandal, Mahabubnagar District, rep.
by its Managing Director.

31 .M/s. Devashree lspat Private Limited Located at 6-3-s96/77 t3tA-1, Naveen
Nagar, Khairatabad, Hyderabad Represented by its Director Neeraj Kumar
Goenka

(Respondents 1 6 to 3'1 not necessary parties to this miscellaneous petition)

....RESPONDENTS/RESPONDENTS

Petition under section i 51 cpc praying that in the circumstances stated
in the affidavit filed in support of the petition, the High court may be pleased to
direct the collector not to insist upon the deposit of any amount towards the
alleged crop loss in excess of five seasons.

l.A. NO: 22 OF 2006(WPMP. NO : '14299 OF 2006)

26.IV/s. 9,K,9porug lron Pvt. Ltd.. Located at Kethireddypa y Vi age, Batanasar
lVlandal, l\,lahabubnagar District, rep. by its Director sri nim pra"sid Aoarw%tHaving its registered office at 21-2-631-, Urdu Gaili, pathergatti, Hytiia-oid.-'

27 Y1:.Bl?l! Metats,andAiloys tnduskies pvt. Ltd., Located at Sy.No.114lA, 1E,
Kothur.Road, Kothur, lMahahrrbnagar District, rep. by its Direcfor Sri RavlhdraKedia, Having its registered officeit 19-2_226, dindouipura,-Hvo;;;b;d. "'"

28 H{_.,.,lqggny Sponge tron tnduslry, Located at Sy.Nos.2.tO , 211 & 212,
ErKatta^vt age, Farooqnagar Mandal, lvlahabubnaqai Road, Rep. bv AshokAflt d Chandraprakash, Having its Office at Elkatta Village, Sy.No. 2i0, 21i &
212, I arooqnaqa r Mandal, Mahabubnagar District.

29. tt//s. Shivadatrai Feno Alloys private Limited, Located at
Papireddygu-da, Ke-shqmpe! 

-Mandat, 
Ir/ahabubnagar OistriCt,

registered Office at 21-2-10, Pathargatti, Hyderabad -"500 OO2.

Sy.No.156,
Having its

Between:

Itr/s. .Binjusaria sponge and. Power Private Limited, Located at Sy.No.300, pargi
Road, Farooqnagar, Mahabubnagar District, Represented by its Direttor Sri dharath
Kumar,. Having its Registered office at c-1, lndustrial Arda, chandulal Barradari,
Hyderabad.

...PETITIONEFyRESpONDENT No.8

AND

1. T. Veerendgl R9Qdy, S/o. T. Venkat Reddy, Rl/o. papireddyguda Viilage,
Shadnagar MaMal, Mahabubnagar District.

2. P Yella.Reddy, S/o. Pulla Reddy, R/o. lppalapally Village, Kesampet Mandal,
Mahabubnagar District.

3. K. Laxmamma, W/o. Ramulu, R/o. ,. 13-365, Christian Colony, N.H.7,
Shadnagar ltilandal, [Vlahabubnagar Distiict.

4. 9.. Giridhar. Rgd.dy, S/o. Sreedhar Reddy, R/o. Kethireddypally, Balanagar
Mandal, Mahabubnagar District.
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5. Dilip Reddy, Sio. JaS$lqll Reddy' F:/o Rangareddvguda' Balanagar

" -nru[ort, MahabubnagarDistrict'

6 [vl. Shankar Reddy, S/o' Ram Reddy' R/o Kishan Nagar' Farooqnagat

" ir,irnori tvlahabubnbgar District'

7. Naravan Reddy, S/o' Sai Reddy' Fl/o ' Kishan Nagar' Farooqnagar Mandal'

Ivlahibubnagar District'

I K. Veeresham Gupta, S/o' Krishna Murthy' Rlio Shadnagar' Farooqnagar
" 'fiirnOrf 

, trrtrhabubnagar District'

9. T. Prakash Goud, S/o T Govindaiah' R/o' Rangareddyguda' Balanagar
" 

Mandit, tvlahabubnagarDistrict'

...RESPONDENTS/WRIT PETITIONERS

10.The Government of Andhra Pradesh'

Secretariat, HYderabad'

Rep. bY its Secretary (lndustries)

'l '1 .The
Prad

Principal Secretary, Environment and Forests' Government of Andhra

esh, HYderabad.

12. The Member Secretary'
Bhavan, A3.1E, Sanath

l3.TheCommissioneroflndustries,ChiragAliLane,Abids,Hyderabad.

14 Andhra Pradesh lndustrial lnfrastructure Corporation' Rep by its tvlanaging

'- ijiiEii6r. aiiheerbash, Hvderabad'

l5.TheDistrictCollector,Mahabubnagar,MahabubnagarDistrict.

16. t\ills. Bilasraika Sponge lron lndia plivstg ,l-irnited Located at Gundla

"H;:k[lgl,J, jiili?',fl ,,y"il:il,,I?Jr,'d?t3pi,l3h]Xf 1,*33ini,'n"ili
Hyderabad.

1 7. M/s. Anand Metallics and Power Private^ Limitecl ' Located at Kodicherla

"Yll#^khli$x1g1,Hsl"*n#1"","c,,*.;l'"nmXiglJ'f fl"t
HYderabad

'uYl:,,:::f ff ,LT,il'r!lh,'r".iflj??#!i#S"?'ifl-3'3;J{#'3?ll['[ilfl:t
Aoarwdl, Havins itt'"?EiiiiJ['0"';iiiCb 

-*'i-t'q' robacco Bazar'

S6cunderabad.

"[lir#10",""".i5411[*[r'a','#tffi fulliffi liff $iPH:r'vlji"%?
Saluia, Having its Regi

20.M/s. Vinayaka Steels Limited' Located.at Kothur Villaqe and Mandal' Dargah

"[iisltl'"?#::ii:#+:in":t*i**vsg:Y:t*ff 5:?;5'#]nno'

,,ffi,ffi:i[:fls,l,ilfJsrthli:ri':#f#rif i#li|iilu#;}"+i.;ffi t
C6mpTex. xnairltabad, HYderabad'

Andhra Pradesh Pollution Control Board' Pariyavaran

nagar, HYderabad.
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22.!119,, Kedia Alloys Limited, Located at Mogifligidda Viilage, shadnagar A/andar,
Mahabubnagar District, Rep. by its Director sri Jitender Kedia* Havino its
Kegrstered Oftice at 19-2-226, Miralam Tank. Bahadurpura, Hyderabad _ 54.

23.M/s. Siri Shiv Shakti Stetg & Ailoys, Located at Veertapaily Viilage, Kothur
lVlandal, Mahabubnagar District, Rep. by its Director Sri 'Krishn"a'Kumar
Having its registered Office at 22-6-20;6, petthergatti, Hyderabad.

24.Mls. Tirupathi Udyog Ltd., Located at l.D.A. Kothur, Mahabubnaqar. rep. bv its
Director Sri Pawan Gorg, Having its,registered Office at A-Z-dZghtNi,'2fr
Floor, Vishal Bhavan, Road No.12, Banjaia Hilts, Hyderabad - 34.

25.Mls. G.K. sponge lron Private Limited, Located at Kethireddvoallv Villaoe
Ealanagar Mandat, Mahabubnagar District, rep. by iti Oire6[oi'Sri R;ni
frqpad Agqryal, Having its registered Office at' 21-2-631, Urdu Galli,
Pathergatti, Hyderabad.

26.M/s. Sheetal Shipping and Metal Processors Limited, Located at Sv.No.260.
Pargi Road, Shadnagar, Mahabubnagar District, rep. by its Director Sri Radhd
Krishan Agarwal, Having its registered Office at 5-5-i03/6, .l't Floor, Mehar
Complex, Ranigunj, Secundera6ad.

27.Mls. Binju Metals and Alloys lndustries private Limited, Located at
9y.tlo t 141A, 1E, Kothur Road, Mahabubnagar District, rep. by its Director Sri
Ravindra Kedia, Having its registered Office at 19-2:226, Bahadurpura,
Hyderabad.

2B.M/s. Harmony Sponge lron lndustry, Located at Sy.Nos.2.10,211 & 212,
Elkatta Village, Farooqnagar Mandai, Mahabubnagai Road, Rep. by Asholi
Anil & Chandraprakash, Having its Office at EtkattaVillage, Sy.No.210,2i1 &
212, F arcoqnagar Mandal, Mahabubnagar District.

29.M/s. Shivadatrai Ferro Alloys Private Limited, Located at Sy.No.156,
Papireddyg^ud-a, Ke-sfqmpet_ Mandal, Mahabubnagar District, H'aving itd
registered Office at 21-2-10, Pathargatti, Hyderabad. -

30.M/s. A.P.S.M. Alloys Private Limited, Located at S
Grampanchayat, Rajapur Post, Balanagar Manda
rep. by its Managing Director.

No.641, Mudhireddypalli
Mahabubnagar District,

(Re. spondents 1 { gnd 1 6 to 30 herein are only proforma parties to this
Petition, as no relief is claimed against them.)

v
I,

...RESPONDENTS/RESPONDENTS No.l to 7 &8to22

Petition under Section 151 CPC praying that in the circumstances . stated

in the affidavit filed in support of the petition, the High Court may be pJeased to

direct the Revenue Divisional Officer and the District Collector, Mahabubnagar,

to refund the amount of Rs.7,22,2O2l- deposited by the petltioner on 23-05-2006

vide DD No. 386870, dated 19-05-2006.

t
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l.A. NO: 1 OF 2008(WPMP. NO: 20138 OF 2008)

Between:

1. The Government of Andhra Pradesh,
Secretariat, HYderabad.

Rep. by its Secretary (lndustries)

2. The Principal Secretary, Environment and Forests' Government of Andhra

Pradesh, HYderabad.

3.TheCommissioneroflndustries,ChiragAliLane,Abids,Hyderabad'

4- The District Collector, Mahabubnagar, Mahabubnagar District'

...PETITIONERS/RESPONDENTS 1, 2' 4 & 6

1. T. Veerender Reddy, S/o. T. Venkat Reddy, R/o. Paireddyguda Village,

Keshampet lvlandal, Mahabubnagar District'

2. P. Y ella Reddy, S/o. Pulla Reddy, Rl/o lppalapally Village' Keshampet

Mandal. tvlahabubnagar District'

3. K. Laxmamma, W/o. Ramulu, R/o' . 13-365' .Christian Colony' N H 7'
" 

S^h"A;;gra, Fa rooqnagar Mandat, Mahabubnagar District'

4. c. Giridhar Reddy, S/o. Sreedhar Reddy, Rl/o. Kethireddypally Village,

Ba I a na g a r IVI an d a l,' tvl a h abu bna ga r Di strict'

5. Dilio Reddv, S/o. Jagannath Reddy, R/o Rangareddiguda Village' Balanagar

tr,4ahdal. tvlbhabubnagar District.

6. M. Shankar Reddy, s/o. Ram Reddy, Fl/o. Kishannagar Village Farooqnagar

Itrlandal, tvlahabubnagar District.

7. Naravan Reddy, s/o. Sai Reddy, Rl/o. Kishannagar Village. Farooqnagar

N/andal. tvlahabubnaqar District.

8. K. Veeresham Gupta, S/o. Krishna Murthy, Fl/o ' Shadnagar' Farooqnagar

Mandal, Mahabubnagar District.

9. T. Prakash Goud, S/o. T. Govindaiah, Fl/o Rangareddiguda Village'- 
Balanagar Mandal, Mahabubnagar District'

...RESPONDENTS/wRIT PETITIONERS

l0.TheMemberSecretary,AndhraPradesh-PollutionControlBoard,Pariyavaran- ehlvin, 43.1E, Sanatiinagar, Hyderabad'

l,l.TheAndhraPradeshlndustriallnfrastructureCorporation,Rep.byits
Nrtanaging Director, Basheerbagh, Hyderabad'

12.Mls. Bilasraika Sponge lron lndia Private. Limited, locaJed at Gundla'- i;6ir,rpr'iiv Virlrge,'aaianugir Mandat, Mahabubnagar District, Rep. by its

bire"l51 $ri eairah n6;ilJi, H;tmg' its registereE office at Pathergatti,

Hyderabad. ,.

13. M/s. Binjusaria Sponge and Power Private Limited, Located at 
-Sy 

No 300''" piigi R6ad, farooqnigai, tManaOuOnagar District, Rep. by its Director Sri

AND
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tl

Bharath Kumar. Having its Registered office at c_1, rndustriar Area,Chandulal Barradari, nyO-eraOaO.'-''

14'M/s. Anand Metailicq gng. power private Limited, Located at KodicherraVirrage, Kothur Mandar, rraaniouonalai'"oi"t'ir"t, Rep. by its Direcror sripramod Kumar Aoarwai Having iG idg,ste;i'6hi"" Ii sls-i6elbT,iilb nriLane, Abids, Hydeiabad.

15. M/s. Sunder lspath Limited, Located at Sv.No.2- 
fs I n #i,!i "il:;ii;i M; h; il6;;da;' 6ilffi f 

6 BR 

!J?,?'r, 
o 

Re,, B?lY.Hl, 
n 

?ly*rftt?:A%: rwa t, Havins,ti r"glit"red" i, iiie at, z_ t -i t,' ioolcct.Eaza r,

'16.'M/s. Javcee soonoe profires private Limited, Located at Anthireddiqudaviilage, kothur Manfat, rr/lanioub"igii o-i.i;i"t,n"p. by its Director sri B-atbirsinsh saruja, Having iti nesistered-68i.;;ir;rnd'N;dri, nviii,iljir"a" "''
17.Mls. Vinavaka Steels Umited, Located at Kothur Village and Mandal, DaroahRoad, Mahabuonaoar oistiict: R;i,.'b; ii; iiiili;. Srlvi";d (;;i;, ilriiilrit,resistered office att-+-8c,'r.6.x. 6nzlrL"L' rilli. noro, Secunderabad. -
1B'M/s. Reutire Metars of rndia Limited, Located at Appajipaily Viilage, BaranaoarMandar, Mahabubnaoar oistrict, rei. ny it. dir!.to, Qd om prakash Ked-ia,Having its Register6d oniie--'ai-Ho6i"''"1r"".""0r2, 6,,, Ftoor, TaramandatComplex, Khairthabad, Hyderabid.
'19. IM/s. Kedia Ailovs Limited, Located at ft/ogirgidda Viilage, shadnagar Mandar,Mahabubnaoar-oistricr, lep.-by-ir;'Di;ai;i-E?i .litenoe,. Kedia Havinq itsRegistered office ar .ts-z-i\a, rriirJrm ii"ii,'sIilrii;id,;, Hvo?ruio*l B+1,

20 M/s. Siri shiv shakti stee.lg & Afloys, Located at Veerrapaily Viilage, KothurMandal, Mahabubnaoar District, ("b. bt'it; 6ir.9c19r Sri Krishn-a Kumar,Ha vi ng its reg istered 5ttice ;i ri:6iob, ijttr,'" rgZtr i, H yd era bad.
21 'Mls. Tiruoathi Udvoo Limited, Located at r.D.A. Kothur, MahabubnaoarDistrict, rep. by its 6ir6ctor sri p'a*;m G;rs, iraulng tts Ri;jt"'iJ oiiJ.j,iiE_

?-lfisnrNs,2hd Ftoor, Visnira[jr;;,Eij,it'r,r?,.izi d;;j;i;'i;ri{ H;;;"r#;
22.Mls. G.K. Sponge lron private Limited, Located-- 

i;i;"esi;iiir'"iri,"tirr,ab.ubnagar District, ."0 
ulr^?tj''3fl91P.1'tY"'fi93

Prasad Aoanruar. Having its re-gisterea oni"-J at 21-2-631, Urdu Gaili,Pathergatti, Hyderabad.

23.Mls. sheetar Shionino and Metar processors Limited, Located at sv.No.260.Pa rsi Road, s hao na gi r, Ma h;6 ui,;;s;;6i.;"i:' ;;r;.ty ii; Dil":i;X ; H;'d'i;Krishna Aoan,'rar. Ha"vins its .qsi;iJril onii" ii d-bi'oiio]'i:r'ir"Ji, ilH;;Complex, RanigLinj, Seclnderab-ad

24.1r/lls. . Binju Metals and alloys 
_ 
lndustries private Limited, Located atSy.No.114_/A, 'tE, Kothur noa<i, fotfrur,-'Mif,aOrLnag"r District, reo. bv itsDirector sri Ravindra r<edia, 'Having'iii-iJgr-rtdi6E"'o-ni"ii'"it'\"siLiF.

Bahadurpura, Hyderabao.

25. M/s. Harmonv Soonoe lron lndustry, Located at Sy.Nos.2.lO , 211 & 212,Elikatta Viilaje, 'FarSoqnagar 
Mandir,--rrarr,rorinagar Road, Rep. bv itsAshok Anit &= Chandrapi.akSsrr, r6vi,rri' iti bilil" izi oi i i i' t, il 2: iH;?fi ffi ; i\,i J;;;i:' Xd; #, i""", #,.Bf.1X3, 

vi ila s e, S v ir,r o s



26. M/s. Shivadatrai Ferro Alloys Private. Limited Located at Sy No 156'

papireddyguda, x"rnL"*d"i"'nirnaii, 
--rrrrar'abubnaoar 

District. Having its

Resistered office at il1i:\o'. p"iniigitti' Hvderabad-- 500 002'

27.Mls. A.P.S.lV. Alloys Private Limited' Located. at Sv No'641' Mtrdhireddipally

Gra m oa nchayat Rrj; Jr"; ;L;i, 
"ii;i;;rsrl Manda[, Ivlahabubnasar District,

reP. bY its Managing Director'

28.M/s. Devashree lspat (P) Ltd, Regd..Office at 6-3-596177131A-1 ' Naveen
'" i't;;r;"Kh;'i;;trbJ: Hvi;lu6ui''."p 

-uv itt Director Neeraj Kumar Goenka'

...RESPONDENTS 3, 5, 7 to 23IRESPONDENTS

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition' the High Court may be pleased to

pass appropriate orders, modifying the earlier orders passed by this Hon'ble

Court dated 6.4.2006 in W.P'No 2951/2005 to enable the Collector'

MahaboobnagardistricttodisbursetheamountscollectedfortheKhariff-2005

fromtherespondentsTlo23hereinaspertheStatementenclosedherewithto

the farmers, pending disposal of the Writ Petition'

l8

t.A. NO: 2 0F 2008(WPM P. NO:237 620F 2008)

Between:

AND

M/s.SirishivShaktisteels&Alloys,Locatedat.VeerlapallyVillage'KolhurMandal'
Mahabubnagar District. n"plUy.iE'Oii"t6i Srifri.f,nu'Kurirar, Having its registered

Office at 22:6-206. Patthergatti' Hyderabad'

...PETITIONER/RESPONDENT No'1 5

1 T. Veerender Reddy, S/o. T. Venkat Reddy, Rl/o. Paireddyguda Village'

inronigar Mandal, Mahabubnagar District'

P. Yella Reddy, S/o Pulla Reddy, R/o' lppalapally Village' Kesampet Mandal'

Mahabubnagar District.

K. Laxmamma, W/o. Ramulu, F/o'. .1.3-365' Christian Colony' N H 7'
'Sf,uJn"gj, 

Manbal, Mahabubnagar District'

c. Giridhar Reddy, s/o. sreedhar Reddy, R/o. Rangareddyguda, Balanagar

Mandal, It/ahabubnagar District'

Dilio Reddv, S/o. Jagannath Reddy, R:/o' Rangareddyguda' Balanagar

Mahdal, Mahabubnagar District.

M. Shankar Reddy, S/o. Ram Reddy, Fl/o' Kishan Nagar' Farooqnagar

It/landal, lrilahabubnagar District.

Naravana Reddy, S/o. Sai Reddy, Rl/o'. Kishan Nagar' Farooqnagar Mandal'

uindbubnagar District. -

K. Veeresham Gupta, S/o. Krishna Murthy, R/o' Shad Nagar, Farooqnagar

Mandal, Mahabubnagar District.

2.

J

4

4

6

7

8
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9. T. Prakash Goud, S/o._T. .Govindaiah, R/o. Rangareddyguda, Balanagar
Mandal, Mahabubnagar District.

...RESPONDENTSM/RIT PETITIONERS

10. The Government of Andhra Pradesh, Rep. by its Secretary (lndustries)
Secretariat, Hyderabad.

1 1. The Principal Secretary, Environment and Forests, Government of A.p.,
Hyderabad.

'l2.The lVlember Secretary, Andhra Pradesh Pollution Control Board, pariyavaran
Bhavan, A3.1 E, Sanathnagar, Hyderabad.

'13. The Commissioner of lndustries, Chirag Ali Lane, Abids, Hyderabad.

14.Andhra Pradesh lndustrial lnfrastructure Corporation, Rep. by its 
^/anagingDirector, Basheerbagh, Hyderabad.

1 5. The District Collector, Mahabubnagar, Mahabubnagar District.

16.tMis. Bilasraika Sponge lron India Pvt. Ltd.,

17.[V/s. Binjusaria Sponge and Power Private Limited,

18. M/s. Anand Metallics and Power Private Limited,

19. lvl/s. Sunder lspath Limited,

20. NI/s. Jaycee Sponge Profiles Private Limited,

21 .l$ls. Vinayaka Steels Limited,

22.\llls. Reutire lt/letals of lndia Limited,

23.lvlls. Kedia Alloys Limited,

24.Mls. Tirupathi Udyog Limited,

25. Mis. G.K. Sponge lron Private Limited,

26. Mis. Sheetal Shipping and Metal Processors Limited,

27 .l'Ats. Binju Metal and Alloys lndustries Private Limited

28. tvl/s. Harmony Sponge lron lndustry,

29. M/s. Shivadatrai Ferro Alloys Private Limited,

30. Mis. A.P.S.M. Alloys Private Limited,

31. M/s. Devashree lspat (P) Limited,

(Respondents No.17 to 31 are not necessary in this petition)

...RESPONDENTS/RESPONDENTS

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High Court may be pleased to

direct the respondents not to disburse the amount of Rs.6,72,000/- deposited by

e
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thepetitionerandreturnthesaidamounttothepetitioneraSotherwisethe
petitioner will be put to serious and irreparable loss and hardship'

l.A. NO:1 OF 2009 (WPMP. NO: 2778 0F 2009)

M/s. Tirupathi Udyog Ltd., Located at l D A Kothur' Mahabubnagar' rep

Presiddnt IVIr. Susheel Sharma

Between:

AND

by its Vice

...PETITIONERYRESPONDENT No.1 6

1. T. Veerender Reddy, S/o. T. Venkat Reddy,. aged about 63 years' Occ:' Aar;;i;, -Asri.ritrie, -nl/o. papireodvsuda Viilage' Shadnagar Mandal'

Mahabubnagar District.

2. P. Y ella Reddy, S/o- Putla Reddy, aged about 62 years-, Occ:. Agriculture' R/o- 
i ppiii irirv irit iJs;,-x".u rpet Mlnd6l, Mahabubnasar District'

3. K. Laxmamma, W/o. Ramulu, aged about 49 years' Occ: Agricultuig'. ryg' 13-
" b'6;,'c;;.iian borony. r.t.ii 7, sriaonagar Mandal, Mahabubnasar District.

4. C. Giridhar Reddy, S/o. Sreedhar Reddy, aged about 59 years'. Occ:- 
XgriJrriri;,'nto. kZthir"Jdypatty, aatanagar lvlandal, I\/ahabubnagar District'

5. Dilip Reddy, S/o. Jagannath Reddy, aged. about 59 yearsr Occi Agriculture'
" Hi;: ni'"GieJavgroS' aairnagrr lvand-al, Mahabubnagar District'

6. M. Shankar Reddy, S/o. Ram Reddy'.aged about,57 years' Occ: Agriculture'" iv"-iiGti;; 16gai' ri rooqnasar tvla-nda[ [\rlahabubnagar District'

7 Naravan Reddv, S/o. Sai Reddy, aged about-67 years, Occ: Agriculture' FVo'' 
iiG*nZn r',rr gt,'Farooqnagar MahdaI, Mahabubnaga r District'

8. K. Veeresham Gupta, S/o. Krishna Murthy, aged about 52 years' Occ:
" fiir.r"ii- a ngricultuie, 

'R/o. Shadnlgarl Farooqnagar Mandal,

r YT#T':::?:'Ji:: , Govindaiah, ased about s2 vears,. occ: Asricurture," 
Rv".' R;;;-;;d Jtg rd"' Balanagar Mandal, Mahabubnagar District'

...RESPONDENTSMRIT PETITIONERS

10.The Government of Andhra Pradesh, Rep by its Chief Secretary' Secretariat

Buildings, HYderabad.

l l . The Principal secretary, Environment and Forests' Government of A P 
'

Hyderabad.

12.The Member secretary, Andhra Pradesh Pollution control Board, Pariyavaran
Bhavan, A3.1 E, Sanathnagar, Hyderabad.

1 3. The Commissioner of lndustries, Chirag Ali Lane, Abids' Hyderabad'

.14.Andhra Pradesh lndustrial lnfrastructure corporation, Rep. by its Managing

Director, Basheerbagh, HYderabad.

'1 5. The District Collector, Mahabubnagar, Mahabubnagar District'
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'16.lvl/s^Bitasrarlr^_l?o",l9" 
.tron. tndia pvt. Ltd., Located at Gundla pothapally

vrrrage, Baranagar Mandal, .lVlahabuQnagar District, Rep. by its oiretiol srruarram Agarwar and Sri lndrakaran Agarwal, Having iti rejistered office atPathergatti, Hyderabad.

tZ.[t{s, .Bfjusarn Sponge and.power private Limited, Located at Sy,No.30g,
fprSr .l-{o?9, t-arooqnagar, IMalabubnagar District, Rep. by its Diiector SriBharath Kumar, Having its Registered office at c-l, ' rndustriar Areir,
Chandulal Barradari, Hydrerabad. -

'lB. M/s. Anand Metallics and power pvt. Ltd., Located at Kodicherla Villaqe,
Kothur Mandal, Mahabubnagar District, Rep. by its Oireiioi Sii pram'oO

fy1nqt.4grnygt and Sri AshiSh Aganruat, Havinq its regisured ofti." jt s_-S-
208, Chirag Ati Lane, Ablds, Hyder;bad.

19. M/s. Sunder lspath Ltd., Located at Sy.No.26B N226. looalaoalli villaoe
Kesampet tu,a_ndat, l\ilahabubnagar Distriit, Rep. oy ita Dire;6; S;i frrfrf,iiiiAjii
A9an^ual and Sri Vinay KumarAganrual, Havinj its registered ottice ili-l_il ,
I obacco Bazar, Secunderabad.

20.[M/s Jaycee sponge Profiles Pvt. Ltd., Located at Anthireddvouda Villaoe
Kothur [Vlandat, Mahabubnagar District, Rep. bv iti oirecioiGii"eihiiSri,ti
Saluja, Having its Registered-Office at Ananb Ndgar, HyderaOat. - - - - "

21 .Mls. Vinayaka steels Ltd., Located at Kothur Villaqe and Mandal. Daroah
Road, tVlahagubnagar District, Rep. by its Director SriVinod Kedia. Havi;q" its
regrstered ottice at 5-4-83, T.S.K. Chambers M.G. Road, Secunderabad. -

22.ltllls. Reutire Metals of lndia Ltd., Located at Appaiipallv Villaoe. Balanaoar
Mandal, Mahabubnagar District, Rep. by its Direcioi,'Sri'Om piakasn XeO"ii
Having its..Registered Office at iioom No. 612,' 6th ftoor,-iiiamanaai
Complex, Khairthabad, Hyderabad.

23 M/s. Kedia Alloyj;. Ltd., Located at Mogilligidda Village, Shadnagar lr/andal,
Mahabubnaga-r District,_ Rep. by its Director Sri Jitdnder Kedia" Having its
Registered Office at 19-2-226, lMlralam Tank, Bahadurpura, Hyderabad. "

24.l,il1s. Siri Shiv Shakti Steels & Alloys, Located at Veerlapally Villaqe. Kothur
Mandal, Mahabubnagar District, Rep. by its Director Sri 'Krishn"a Kumar
Having its registered Office at 22-6-2Cj6, p;tthergatti, nyOeraOaO.-

25.M/s. G.K. Sponge lron Pvt. Ltd., Located at Kethireddypally Villaqe, Balanaqar
Mandal, Mahabubnagar District, rep. by its Director Sri ndm prataO noaruiji
Having its registered Office at 21-2-631-, Urdu Galli, pathergatti, Hydera"bad.

26. M/s. Sheetal .Shipping and l\Ietal Processors Ltd., Located at Sy.No.260,
Pargi Road, Shadnagar, Mahabubnagar District, rep. by its Director Sri Radhd
Krisha.n Aganral, Having its registered Office at 5-5-i03/6, 1't Floor, Mehar
Complex, Ranigunj, Secunderadad.

27.\Als; Binju Metals and Alloys lndustries Pvt. Ltd., Located at Sy.No.1.l4lA, 1E,
Kothur Road, Kothur, Mahabubnagar District, Rep. by its Direcior Sri Ravihdra
Kedia, Having its registered Office at 19-2-226, Bahadurpura, Hyderabad.

28.M/s...Harmony Sponge lron lndustry, Located at Sy.Nos.210, 211 & 212,
Elkatta Village, Farooqnagar Mandal, Mahabubnaqar'District. Reo. bv Asho(
Anil & Chandraprakash, Having its Office at Elkatttvillage, Sy.ruo. ZtO, Zt t a
212, F arooqnagar Mandal, Mahabubnagar District.

t

fl
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29.M/s. shivadatrai Ferro Arloys pvt. Ltd.. Located at sy.No..r56, papireddyguda,
[9q!,qfo_", Mandat, ,rraarrduubnasar oG1ri"i, Hirrtt'iir'*si.t;[iibiiiB" u,21-2-1O, Pathargatti. Hyderabad _"SOO OO2.- '

30.M/s. A.P.s.M. Ailoys_pvt. Ltd., Located at Sv.No.641, Mudhireddypaili GramPa n cha ya t, Ra ia p Lir po st, s a la nisi a N/a ni r r] rr,ir r,r Lii on Jdr r' bi"r"tli[["[i. ovits tr/anaging Director.

3'1.M/s. Deva shree rspat.(p) Ltd., Regd. office at 6-3-sg6r77t3rA-1, NaveenNagar, Khairatabad, Hyder6bao nep. "oy iti Liirector, rveerai xuriiai coen'k".

...RESPONDENTS/RESPONDENTS

Petition under section 'r 51 cpc praying that in the circumstances stated
in the affidavit fired in support of the petition, the High court may be preased to
clarify that the order passed by this Hon'bre court passed in wpMp No.
3980/2005, wPtvrp No.3981/2005 and wp.No. 2gs1r2oos dated 19.10.2005 is
not applicable to the rndustriar Units estabrished in rndustriar Deveropment
Areas.

Counsel for the petitioners: SRI V. RAMA KRISHNA REDDy,
REPRESENTING SRI S. NIRANJAN REDDY

Counsel for the Respondents No.1, 2,4,6 & 24:
SRI MOHAMMED IMRAN KHAN, ADDITIONAL ADVOCATE GENERAL

Counsel for the Respondent No.3: SRI A. VISHNU VARDHAN REDDY,
S.C. FOR TSPCB

counsel for the Respondent No.5: sRr L. PRABHAKAR REDDY, s.c. FoR Ts[c
Counsel for the Respondent No.7: SRI S. RAVI

Counsel for the Respondent No.g: SRI p. KAMALAKAR

Counsel for the Respondents No.9, 12 & 16: SRI K.S. SUNEEL,
REPRESENTING SRI B. CHANDRASEN REDDY

Counsel fo.r the Respondents No.10 & 14: SRI HARENDER PERSHAD,
SENIOR COUNSEL REPRESENTING SRI D. JAGAN MOHAN NEbOV

Counset for the Respondent No.11: SRI N. KRISHNA SUMANTH,
REPRESENTING SRI VIVEK JAIN

Counsel for the Respondent No.13: SRI S. SRINIVAS REDDY

Counsel for the Respondent No.1S: SRI M.p. CHANDRAMOULI,
SENIOR COUNSEL REPRESENTING SRI CH. SATiYA SADAN
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Counsel for the Respondent No'17: Ms' A' ANASUYA

Counsel for the Respondent No'1E: Ms' MADHURI PUJEKAR' REPRESENTING

SRI D. V. NAGARJUNA BABU

Counsel for the Respondent No'19: SRI M' BHEESHMA CHARY

Counsel for the Respondent No'20: SRI BETHI VENKATESWARLU

Counsel for the ResPondent No'21: -

Counsel for the Respondent No'22: SMT' C' JAYASHREE SARATHY

Counsel for the Respondent No'23: SRI M' V' KRISHNA MOHAN

Counsel forthe Respondents No'25 to 27: SRI T' SRIKANTH REDDY

Counselfor the Proposed Petitioners in W'PM.P'No 3tflh?L'.:"'

The Court made the following: ORDER



THE HON,BLE THE CHIEF JUSTICE ALOK ARADHE

AND

THE HON'BLE SRT JUSTIC E J.SREENTVA

WRIT PETITIOt{ No.2951 of 2005

ORDER.' (Per the Hon'bte the Chief Justice Alok Arodhe)

Mr. V.Rama Krishna Reddy' iearned counsel

representing Mr S.Nirar-rjan Reddy, learned counsel for the

petitioners

Mr. Mohammed lmran Khan' tearned Additional

Advocate General for respondent Nos'1 and 2-State

Mr. A.Vishnu Vardhan RedCy' learned Standing

Counsel for Pollution Control Board for respondent No'3'

Mr. P.Kamalakar, learned counsel for respondent. No'B'

Mr. K.S.Suneel, Iearned counsel representing

Mr. B.Chandrasen Reddy, learned counsel for respondent

Nos.9, 12 and 76

Mr. Harender Pershad, learned Senior Counsel

representing Mr. D'Jagan Mohan Reddy' learned counsel for

the resPondents No.10 and 14'

S RAO

t
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Mr. N.Krishna Sumanth, leamed counsel representing

Mr. Vivek Jain, learnecl counsel for the respondent No. 1 1.

Ms. A.Anasuya, learned counsel for respondent No.l3.

' Mr. M.P.Chandramouli, learned Senior Counsel

representing Mr. Ch.Sathya Sadan, learned counsel for

respondent No.15.

Ms. Madhuri Pujekar, learned counsel representing

Mr. D.V,Nagarjuna Babu, learned counsel for the respondent

No.18.

2. In this writ petition filed as public interest

litigation, the grievance of the petitioners pertains to

establishment of industrial units manufacturing sponge iron

amidst agricultural fields and human habitations. It is the

case of the petitioners that the industrial units have been set

up without obtaining any permission from the competent

authority under the Water (Prevention and Control of

Pollution) Act, 1974 (hereinafter referred to as .the Water Act,)

and the Air (Prevention and Control of Pollution) Act, 1981

(hereinafter referred to as 'the Air Act'). It has also been

pleaded that the official respondents are not taking any

a'
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Court,

action to prevent. the pollution caused by respondent Nos'7 to

23

.) In comPliance of the

the Telangana Pollution

directions issued bY this

Control Board namelY

respondent No.3 has hled an additional affidavit' In the

additional affidavit, it has been stated that M/s' Jaycee

Sponge Profiles hrt' Ltd' (respondent No'11)' M/s' Tirupathi

Udyog Ltd. (respondent lr{o'16)' M/s' G'K'soponge Iron Pvt'

Ltd. (respondent No'17) and M/s' Sheetal Shipping and Metal

ProcessorsLtd.(respondentNo'18)'I!I/s'BinjuMeta'lsand

AlloysIndustriesPvt.Ltd.(respondentNo.lg),M/s.Harmony

Sponge Iron Industry (respondent No'2O)' M/s' Shivadatrai

Ferro Alloys Fvt' Ltd' (respondent No'21)' M/s' A'P'S'M'Alloys

Brt. Ltd. (respondent No'22) and M/s' Devashree Ispat

(Petitioner) Ltd. (respondent No'23) are non-operation al'

4. It is further submitted that the issue with regard

to valid ity of permission granted to other industries namely

M/s. Bilasraika Sponge Iron India hrt' Ltd' (respondent

No.7), M/s. Binjusaria Sponge ald Power hrt' Ltd'

(respondent No.8), M/s' Anand Metallics and Power hrt' Ltd'
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(respondent No.9), M/s. Sunder Ispath Ltd. (respondent

No.1O), M/s. Vinayaka Steels Ltd. (respondent No. 12),

M/s. Reutire Metals of India Ltd. (respondent No.13),

M/s. Kedia Alloys Ltd. (respondent No.14) ard M/s. Siri Shiv

Shakti Steels & Alloys (respondent No.15) was subject matter

of challenge before the National Green Tribunal, Chennai

Bench. The National Tribunal, Chennai Bench by an order

dated 28.09.2022 issued certain directions including

submission of action plan for relocation of sponge iron

plants. It has also been stated that Telangana State

Industrial Infrastructure Corporation has submitted an

action plan on O8.I2.2A2O about the relocation of the sponge

iron plalts which are situated within a radius of one

kilometer from the human habitation namely

M/s. Anarld Metallics and Power A/t. Ltd. (respondent No.9),

M/s. Sunder Ispath Ltd- (respondent No.lO), M/s. Vinayaka

Steels Ltd. (respondent No.12), M/s. Kedia Alloys Ltd.

(respondent No.14) arrd M/s. Siri Shiv Shakti Steels & Alloys

(respondent No.15).

5. It is pointed out that the remaining industries

namely M/s. Bilasraika Sponge [ron India Rrt. Ltd
*.----..--

I
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(respondent No.7), M/s' Binjusaria Sponge and Power Pvt'

Ltd. (respondent No'8), M/s' Reutire Metals of India Ltd'

(respondent No.13) are situated beyond a periphery of one

kilometer from the human habitation' karned Additional

Advocate General submits that the permission to the

industries has been granted under the Water Act and Air Act

to run the units.

6. Having heard learned counsel for the partles' we

deem it appropriate to issue the following directions:

(i) The official respondents shall take an action

to relocate the industries situated within the

periphery of one kilometer from the humart

habitation within a period of one year from

today. A report shalt be liled in this regard

before the Registrar (Judicial)'

(ii) The officers of Telangala State Pollution

Control Board shall visit the industries and

shall find out whether the industries which

are in operation are being run in accordance

with the provisions of the Enrrironment

(Protection) Act, 1986, the Water Act as well

as the Air Act. A report in this regard to the

I
t

.;:-: 'i
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Registrar (Judicial) shall be submitted within

a period of two mont-hs from today.

(iii) It shall be open for the State Government to

disburse the amount deposited during the

pendency of the instalt writ petition to such

farmers who may have suffered the loss on

account of damage to their crops. Needless to

state that any such farmers in addition shall

be at liberty to take recourse to such remedy

as may be available to them in law with
regard to damage of their crops which may

have occasioned on account of operation of

respondent Nos.7 to 23 industries.

7 . With the aforesaid directions, the Writ Petition is

disposed of.

Miscellaleous petitions, pending if any, shall stand

closed. There shall be no order as to costs

To,

//TRUE COPYII

SD/-T. TIRUMA EVI
ASSISTANT REG RAR

SECTION FICER I1. The Secretarv (lndustries), State of Telangana,_Secretariat, Hyderabad.

' Il:"|#::pa'l 
'secretary, 

Environment End 'Foiests, 
SiuiJ o-i*iJrins"nr,

3. The Member Secretarv Andhra pradesh pollution Control Board, pariyavaran
, P,!9rIn, A3.1E, Sanathhasar, Ftyoeri-biil. 
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7. One CC to SRI S NIRANJAN REDDY, Advocate [OPUC]
8. Two CCs to SRI MOHAMTMED IMRAN KHAN, Additional Advocate General,

High Court for the State of Telangana at Hyderabad. [OUT]
9. One CC to SRI A. VISHNU VARDHAN REDDY, S.C. for TSPCB IOPUC]
'10. One CC to SRI L. PRABHAKAR REDDY, S.C. for TSIIC [OPUC]
1 1 . One CC to SRI S. RAVI, Advocate [OPUC]
12.One CC to SRI P. KATVALAKAR, Advocate [OPUC]
13.One CC to SRI B. CHANDRASEN REDDY, Advocate [OPUC]'14.One CC to SRI D. JAGAN MOHAN REDDY, Advocate [OPUC]
15. One CC to SRI VIVEK JAIN, Advocate [OPUC]
16.One CC to SRI S. SRINIVAS REDDY, Advocate IOPUC]
'l 7.One CC to SRI CH. SATHYA SADAN, Advocate [OPUC]
18.One CC to tMs. A. ANASUYA, Advocate [OPUC]
19.One CC to SRI D. V. NAGARJUNA BABU, Advocate [OPUC]
20.One CC to SRI M. BHEESHMA CHARY, Advocate [OPUC]
21 .One CC to SRI BETHI VENKATESWARLU, Advocate [OPUC]
22.One CC to SMT. C. JAYASHREE SARATHY, Advocate [OPUC]
23.One CC to SRI M. V. KRISHNA MOHAN, Advocate [OPUC]
24.One CC to SRI T. SRIKANTH REDDY, Advocate [OPUC]
25.One CC to SRI K. S. MURTHY, Advocate [OPUC]
26. Two CD Copies
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HIGH COURT

DATED:10 10912024
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ORDER

WP.No.2951 of 2005

DISPOSING OF THE WRIT PETITION
WITHOUT COSTS
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